
 

IN THE HIGH COURT OF 

ORISSA,CUTTACK   

Institution of Applications for issue of Certified 

Copies.   

Report on :17-05-2024 
 

Date : 17.05.2024  

S

L

. 

N

o

. 

C.A.N

o. 

Date 

of 

Applic

ation 

Case 

No. 

Name of 

the 

Applican

t 

C.C 

Typ

e 

Judge 

/ 

Court 

Name 

C.C 

Applied For 

Deal

ing  

Sect

ion 

Se

at 

1 
46296

/2024 

17.05.

2024 

BLAPL-

4733/2

024 

MITHUN 

DAS 

C.O

.  
Order Dtd. 2024-05-16 

 

(S

ea

t 

No

-) 

2 
46297

/2024 

17.05.

2024 

BLAPL-

1295/2

024 

K HUSSAIN 
C.O

.  
Order Dtd. 2024-05-15 

 

(S

ea

t 

No

-) 

3 
46298

/2024 

17.05.

2024 

BLAPL-

538/20

24 

L D SAHOO 
C.O

.  
Order Dtd. 2024-05-15 

 

(S

ea

t 

No

-) 

4 
46299

/2024 

17.05.

2024 

BLAPL-

4639/2

024 

GANESH 

SAHOO 

C.O

.  
Order Dtd. 2024-05-15 

BAIL

-1 

(S

ea

t 

No

-

6) 

5 
46300

/2024 

17.05.

2024 

BLAPL-

2197/2

024 

BALARAM 

SINGH 

C.O

.  
Order Dtd. 2024-05-15 

 

(S

ea

t 

No

-

6) 

6 
46301

/2024 

17.05.

2024 

CRLMC-

4392/2

023 

S. BISWAL 
C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-05-14 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

2) 

7 
46302

/2024 

17.05.

2024 

BLAPL-

878/20

S S 

PATTANAIK 

C.O

. 

COUR

T 
Order Dtd. 2024-05-15 

 

(S

ea



24 NO. 

2 

t 

No

-

2) 

8 
46303

/2024 

17.05.

2024 

ABLAPL

-

3786/2

024 

MRUTYUNJA

YA 

MOHANTY 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-05-14 
BAIL

-2 

(S

ea

t 

No

-

10

) 

9 
46304

/2024 

17.05.

2024 

CRLMC-

4392/2

023 

L. SAHU 
C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-05-14 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

2) 

1

0 

46305

/2024 

17.05.

2024 

BLAPL-

3906/2

024 

B K PANDA 
C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-05-14 
 

(S

ea

t 

No

-

2) 

1

1 

46306

/2024 

17.05.

2024 

MACA-

497/20

20 

B. DAS 
C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-03-28 

MISC

. 

APPE

AL 

SEC. 

(S

ea

t 

No

-

4) 

1

2 

46307

/2024 

17.05.

2024 

BLAPL-

1201/2

024 

MRUTYUNJA

YA 

MOHANTY 

C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-05-15 
BAIL

-1 

(S

ea

t 

No

-

2) 

1

3 

46308

/2024 

17.05.

2024 

BLAPL-

564/20

24 

P K 

ROUTRAY 

C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-05-15 
 

(S

ea

t 

No

-

2) 

1

4 

46309

/2024 

17.05.

2024 

WP(C)-

21106/

2023 

A. K. 

MOHANTY 

C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-05-06 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

28

) 

1

5 

46310

/2024 

17.05.

2024 

ABLAPL

-

4218/2

024 

SUDHANSU 

PRASAD 

MOHAPATRA 

C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-05-06 
 

(S

ea

t 

No

-



28

) 

1

6 

46311

/2024 

17.05.

2024 

BLAPL-

4653/2

024 

GIRIJA 

SANKAR 

NAYAK 

C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-05-15 
BAIL

-2 

(S

ea

t 

No

-

9) 

1

7 

46312

/2024 

17.05.

2024 

BLAPL-

4656/2

024 

JR DAS 
C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-05-15 
 

(S

ea

t 

No

-

9) 

1

8 

46313

/2024 

17.05.

2024 

BLAPL-

4680/2

024 

JR DAS 
C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-05-15 
BAIL

-1 

(S

ea

t 

No

-

4) 

1

9 

46314

/2024 

17.05.

2024 

BLAPL-

4684/2

024 

D PARIDA 
C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-05-15 
 

(S

ea

t 

No

-

4) 

2

0 

46315

/2024 

17.05.

2024 

BLAPL-

4685/2

024 

D PARIDA 
C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-05-15 
 

(S

ea

t 

No

-

4) 

2

1 

46316

/2024 

17.05.

2024 

BLAPL-

1267/2

024 

AK BEHERA 
C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-05-15 
 

(S

ea

t 

No

-

4) 

2

2 

46317

/2024 

17.05.

2024 

BLAPL-

2492/2

024 

MK 

MOHANTY 

C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-05-15 
 

(S

ea

t 

No

-

4) 

2

3 

46318

/2024 

17.05.

2024 

BLAPL-

2467/2

024 

MN 

MOHANTY 

C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-05-15 
 

(S

ea

t 

No

-

4) 

2

4 

46319

/2024 

17.05.

2024 

BLAPL-

2382/2

024 

MR SAHOO 
C.O

. 

COUR

T 

NO. 

Order Dtd. 2024-05-15 
BAIL

-1 

(S

ea

t 



10 No

-

6) 

2

5 

46320

/2024 

17.05.

2024 

BLAPL-

1566/2

024 

CR KAR 
C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-05-15 
BAIL

-2 

(S

ea

t 

No

-

7) 

2

6 

46321

/2024 

17.05.

2024 

CRLMC-

4746/2

023 

SAMIR 

BARIK 

C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-05-14 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

3) 

2

7 

46322

/2024 

17.05.

2024 

WP(C)-

24992/

2021 

P. C. DAS 
C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-05-13 

WRIT 

BRAN

CH-4 

(S

ea

t 

No

-

38

) 

2

8 

46324

/2024 

17.05.

2024 

BLAPL-

1464/2

024 

J BEHERA 
C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-05-15 
BAIL

-2 

(S

ea

t 

No

-

7) 

2

9 

46326

/2024 

17.05.

2024 

CRLMC-

1815/2

024 

GANESH 

CH. JENA 

C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-05-15 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

7) 

3

0 

46327

/2024 

17.05.

2024 

BLAPL-

777/20

24 

MR SAHOO 
C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-05-15 
 

(S

ea

t 

No

-

7) 

3

1 

46329

/2024 

17.05.

2024 

CRLMC-

1801/2

024 

S MISHRA 
C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-05-15 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

7) 

3

2 

46330

/2024 

17.05.

2024 

BLAPL-

3308/2

024 

AK ROUT 
C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-05-15 
BAIL

-1 

(S

ea

t 

No

-

2) 

3 46331 17.05. CRLMC- A K PANDA C.O COUR Order Dtd. 2024-05-15 
 

(S



3 /2024 2024 1748/2

024 

. T 

NO. 

10 

ea

t 

No

-

2) 

3

4 

46332

/2024 

17.05.

2024 

BLAPL-

1343/2

024 

SR 

PATTANAIK 

C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-05-15 
 

(S

ea

t 

No

-

2) 

3

5 

46334

/2024 

17.05.

2024 

ABLAPL

-

2214/2

024 

M NAYAK 
C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-14 
 

(S

ea

t 

No

-

2) 

3

6 

46335

/2024 

17.05.

2024 

BLAPL-

3767/2

024 

S DASH 
C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-14 
BAIL

-2 

(S

ea

t 

No

-

11

) 

3

7 

46336

/2024 

17.05.

2024 

BLAPL-

1201/2

024 

RK 

ROUTRAY 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-15 
BAIL

-1 

(S

ea

t 

No

-

2) 

3

8 

46337

/2024 

17.05.

2024 

BLAPL-

1531/2

024 

B SAHOO 
C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-15 
 

(S

ea

t 

No

-

2) 

3

9 

46338

/2024 

17.05.

2024 

BLAPL-

1451/2

024 

M NAYAK 
C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 2024-05-15 
BAIL

-1 

(S

ea

t 

No

-

6) 

4

0 

46339

/2024 

17.05.

2024 

CRLMC-

1804/2

024 

SRINIBASH 

MOHANTY 

C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 2024-05-15 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

7) 

4

1 

46340

/2024 

17.05.

2024 

BLAPL-

1740/2

024 

BR 

SENAPATI 

C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 2024-05-15 
 

(S

ea

t 

No

-



7) 

4

2 

46341

/2024 

17.05.

2024 

BLAPL-

476/20

24 

S MISHRA 
C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 2024-05-15 
 

(S

ea

t 

No

-

7) 

4

3 

46342

/2024 

17.05.

2024 

BLAPL-

1489/2

024 

KSHITISH 
C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 2024-05-15 
 

(S

ea

t 

No

-

7) 

4

4 

46343

/2024 

17.05.

2024 

BLAPL-

1277/2

024 

L MOHANTY 
C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 2024-05-15 
 

(S

ea

t 

No

-

7) 

4

5 

46344

/2024 

17.05.

2024 

CRLMC-

1699/2

024 

B R SETH 
C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 2024-05-15 
 

(S

ea

t 

No

-

7) 

4

6 

46345

/2024 

17.05.

2024 

BLAPL-

1581/2

024 

N ROUT 
C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 2024-05-15 
BAIL

-2 

(S

ea

t 

No

-

7) 

4

7 

46346

/2024 

17.05.

2024 

BLAPL-

20/202

4 

TUSHAR 

KANTA 

SAHOO 

C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 2024-05-15 
BAIL

-1 

(S

ea

t 

No

-

1) 

4

8 

46347

/2024 

17.05.

2024 

CRLMC-

2218/2

023 

P K 

MOHANTY 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-05-15 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

3) 

4

9 

46348

/2024 

17.05.

2024 

BLAPL-

1640/2

024 

BN SAHU 
C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-05-15 
 

(S

ea

t 

No

-

3) 

5

0 

46349

/2024 

17.05.

2024 

CRLMC-

1786/2

024 

H S 

PAIKRAY 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-05-14 
 

(S

ea

t 

No



-

3) 

5

1 

46350

/2024 

17.05.

2024 

CRLMC-

1750/2

024 

R K BARIK 
C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-05-15 
 

(S

ea

t 

No

-

3) 

5

2 

46351

/2024 

17.05.

2024 

CRLMC-

1789/2

024 

ASUTOSH 

TRIPATHY 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-05-15 
 

(S

ea

t 

No

-

3) 

5

3 

46352

/2024 

17.05.

2024 

CRLMC-

1776/2

024 

BISWAJIT 

MOHAPATRA 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-05-15 
 

(S

ea

t 

No

-

3) 

5

4 

46353

/2024 

17.05.

2024 

CRLMC-

1749/2

024 

A K PANDA 
C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-05-15 
 

(S

ea

t 

No

-

3) 

5

5 

46354

/2024 

17.05.

2024 

CRLMC-

1690/2

024 

SAMIR 

BARIK 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-05-15 
 

(S

ea

t 

No

-

3) 

5

6 

46355

/2024 

17.05.

2024 

CRLMC-

1673/2

024 

B K DAS 
C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-05-15 
 

(S

ea

t 

No

-

3) 

5

7 

46356

/2024 

17.05.

2024 

CRLMC-

1826/2

024 

K N SAHOO 
C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-05-15 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

7) 

5

8 

46357

/2024 

17.05.

2024 

CRLMC-

1697/2

024 

A KHAN 
C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-05-15 
 

(S

ea

t 

No

-

7) 

5

9 

46358

/2024 

17.05.

2024 

CRLMC-

1696/2

024 

B R 

MOHANTY 

C.O

. 

COUR

T 

NO. 

Order Dtd. 2024-05-15 
 

(S

ea

t 



11 No

-

7) 

6

0 

46359

/2024 

17.05.

2024 

WP(C)-

9131/2

024 

R K 

SARANGI 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-05-14 

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H-1) 

(S

ea

t 

No

-

10

1) 

6

1 

46360

/2024 

17.05.

2024 

CONTC-

3669/2

024 

PK 

PATTANAYA

K 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-05-16 
 

(S

ea

t 

No

-

10

1) 

6

2 

46361

/2024 

17.05.

2024 

WA-

2954/2

023 

M R BARIK 
C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-05-15 

WRIT 

APPE

AL 

(S

ea

t 

No

-

3) 

6

3 

46362

/2024 

17.05.

2024 

CRLMC-

1883/2

024 

P PANDA 
C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-05-16 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

7) 

6

4 

46363

/2024 

17.05.

2024 

WP(C)-

12278/

2024 

S SAMAL 
C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

18

) 

6

5 

46364

/2024 

17.05.

2024 

WP(C)-

12245/

2024 

S DASH 
C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

18

) 

6

6 

46365

/2024 

17.05.

2024 

CRLMC-

1819/2

024 

C. 

MOHANTY 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-05-16 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

7) 

6

7 

46366

/2024 

17.05.

2024 

WP(C)-

12285/

2024 

S DASH 
C.O

. 

COUR

T 

NO. 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-7 

(S

ea

t 



11 No

-

18

) 

6

8 

46367

/2024 

17.05.

2024 

CRLMC-

1827/2

024 

S. DAS 
C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-05-16 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

7) 

6

9 

46368

/2024 

17.05.

2024 

WP(C)-

12119/

2024 

HK DASH 
C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

35

) 

7

0 

46369

/2024 

17.05.

2024 

CRLMC-

1862/2

024 

J.P. KAR 
C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-05-16 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

7) 

7

1 

46370

/2024 

17.05.

2024 

WP(C)-

12187/

2024 

AP SAHOO 
C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

35

) 

7

2 

46371

/2024 

17.05.

2024 

WP(C)-

11089/

2024 

A T NAYAK 
C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-05-15 

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H-3) 

(S

ea

t 

No

-

12

1) 

7

3 

46372

/2024 

17.05.

2024 

WP(C)-

12130/

2024 

TAPAN KU. 

NAYAK 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2024-07-02 

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H-2) 

(S

ea

t 

No

-

10

9) 

7

4 

46373

/2024 

17.05.
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46440

/2024 

17.05.

2024 

WP(C)-

10595/

2024 

A. 

SUNDARAY 

C.O

. 

COUR

T 

NO. 

6 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

12

) 

1

4

2 

46441

/2024 

17.05.

2024 

WP(C)-

11764/

2024 

RN BARIK 
C.O

. 

COUR

T 

NO. 

20 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

4) 

1

4

3 

46442

/2024 

17.05.

2024 

BLAPL-

4641/2

024 

S DASH 
C.O

. 

COUR

T 

NO. 

20 

Order Dtd. 2024-05-15 
 

(S

ea

t 

No

-

4) 

1

4

4 

46443

/2024 

17.05.

2024 

CRLMC-

987/20

24 

SAROJ 

KUMAR 

DASH 

C.O

. 

COUR

T 

NO. 

20 

Order Dtd. 2024-05-14 
 

(S

ea

t 

No

-

4) 

1

4

5 

46444

/2024 

17.05.

2024 

WP(C)-

11640/

2024 

A. 

SUNDARAY 

C.O

. 

COUR

T 

NO. 

20 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

15



) 

1

4

6 

46445

/2024 

17.05.

2024 

CRLA-

271/20

23 

AK 

MOHANTY 

C.O

. 

COUR

T 

NO. 

20 

Order Dtd. 2023-04-25 

CRIM

INAL 

APPE

AL 

(S

ea

t 

No

-

9) 

1

4

7 

46446

/2024 

17.05.

2024 

CRLMC-

3754/2

023 

B MISHRA 
C.O

. 

COUR

T 

NO. 

20 

Order Dtd. 2024-05-14 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

4) 

1

4

8 

46447

/2024 

17.05.

2024 

BLAPL-

4638/2

024 

NC SINHA 
C.O

. 

COUR

T 

NO. 

20 

Order Dtd. 2024-05-15 
BAIL

-2 

(S

ea

t 

No

-

7) 

1

4

9 

46448

/2024 

17.05.

2024 

JCRLA-

44/202

1 

HK PANDA 
C.O

. 

COUR

T 

NO. 

5 

Order Dtd. 2024-05-15 

CRIM

INAL 

APPE

AL 

(S

ea

t 

No

-

9) 

1

5

0 

46449

/2024 

17.05.

2024 

CRLA-

629/20

23 

S C 
C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-06-28 

CRIM

INAL 

APPE

AL 

(S

ea

t 

No

-

9) 

1

5

1 

46450

/2024 

17.05.

2024 

BLAPL-

4637/2

024 

JR DAS 
C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-15 
BAIL

-1 

(S

ea

t 

No

-

4) 

1

5

2 

46451

/2024 

17.05.

2024 

CRLMC-

1585/2

024 

J PRADHAN 
C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-14 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

2) 

1

5

3 

46452

/2024 

17.05.

2024 

WP(C)-

11767/

2024 

RN BARIK 
C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

4) 

1

5

4 

46453

/2024 

17.05.

2024 

BLAPL-

4635/2

024 

JR DAS 
C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-15 
 

(S

ea

t 

No



-

4) 

1

5

5 

46454

/2024 

17.05.

2024 

CRLA-

758/20

23 

K. SAHOO 
C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-06-28 

CRIM

INAL 

APPE

AL 

(S

ea

t 

No

-

9) 

1

5

6 

46455

/2024 

17.05.

2024 

WP(C)-

12170/

2024 

DK JENA 
C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

35

) 

1

5

7 

46456

/2024 

17.05.

2024 

CRLMC-

1824/2

024 

S R PANI 
C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-15 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

7) 

1

5

8 

46457

/2024 

17.05.

2024 

WP(C)-

12168/

2024 

DK JENA 
C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

35

) 

1

5

9 

46458

/2024 

17.05.

2024 

WP(C)-

33460/

2021 

B.K. 

MOHARANA 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-07 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

14

) 

1

6

0 

46459

/2024 

17.05.

2024 

WP(C)-

12167/

2024 

DK JENA 
C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

35

) 

1

6

1 

46460

/2024 

17.05.

2024 

WP(C)-

12165/

2024 

DK JENA 
C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

35

) 

1

6

2 

46461

/2024 

17.05.

2024 

WP(C)-

11775/

2024 

R.N. 

BARIK 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-1 

(S

ea

t 

No



-

4) 

1

6

3 

46462

/2024 

17.05.

2024 

CRLMC-

1215/2

024 

UDAY 

KUMAR 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

5) 

1

6

4 

46463

/2024 

17.05.

2024 

WP(C)-

12162/

2024 

DK JENA 
C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

35

) 

1

6

5 

46464

/2024 

17.05.

2024 

BLAPL-

4633/2

024 

JR DAS 
C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-15 
 

(S

ea

t 

No

-

35

) 

1

6

6 

46465

/2024 

17.05.

2024 

CRLMC-

4808/2

023 

M R BARIK 
C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

7) 

1

6

7 

46466

/2024 

17.05.

2024 

WP(C)-

12273/

2024 

R.C. 

MUDULI 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

18

) 

1

6

8 

46467

/2024 

17.05.

2024 

WP(C)-

12158/

2024 

DK JENA 
C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

35

) 

1

6

9 

46468

/2024 

17.05.

2024 

BLAPL-

4632/2

024 

JR DAS 
C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-15 
BAIL

-2 

(S

ea

t 

No

-

10

) 

1

7

0 

46469

/2024 

17.05.

2024 

CRLMC-

5565/2

023 

R K 

ROUTRAY 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 

CRIM

INAL 

MISC 

(S

ea

t 

No



-

1) 

1

7

1 

46470

/2024 

17.05.

2024 

BLAPL-

4650/2

024 

HK PATRA 
C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-15 
BAIL

-1 

(S

ea

t 

No

-

6) 

1

7

2 

46471

/2024 

17.05.

2024 

WP(C)-

12155/

2024 

DK JENA 
C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

35

) 

1

7

3 

46472

/2024 

17.05.

2024 

WP(C)-

11780/

2024 

S. DAS 
C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-15 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

4) 

1

7

4 

46473

/2024 

17.05.

2024 

CRLMC-

5564/2

023 

R K 

ROUTRAY 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

1) 

1

7

5 

46474

/2024 

17.05.

2024 

BLAPL-

2205/2

024 

MR SAHOO 
C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-15 
 

(S

ea

t 

No

-

1) 

1

7

6 

46475

/2024 

17.05.

2024 

WP(C)-

12185/

2024 

DR 

PURUSHOTT

AM CHULI 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

35

) 

1

7

7 

46476

/2024 

17.05.

2024 

WP(C)-

12181/

2024 

DR 

PURUSHOTT

AM CHULI 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

35

) 

1

7

8 

46477

/2024 

17.05.

2024 

CRLMC-

5572/2

023 

R K 

ROUTRAY 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

1) 



1

7

9 

46478

/2024 

17.05.

2024 

CRLMC-

5571/2

023 

R K 

ROUTRAY 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

1) 

1

8

0 

46479

/2024 

17.05.

2024 

WP(C)-

11796/

2024 

MR SAHOO 
C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

4) 

1

8

1 

46480

/2024 

17.05.

2024 

CONTC-

3938/2

024 

SATYAJIT 

SAMAL 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 
CONT

EMPT 

(S

ea

t 

No

-

6) 

1

8

2 

46481

/2024 

17.05.

2024 

CONTC-

3906/2

024 

PRAMOD 

KUMAR 

ROUT 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 
 

(S

ea

t 

No

-

6) 

1

8

3 

46482

/2024 

17.05.

2024 

BLAPL-

2783/2

024 

SS 

PASAYAT 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-15 
 

(S

ea

t 

No

-

6) 

1

8

4 

46483

/2024 

17.05.

2024 

CONTC-

3957/2

024 

SATYAJIT 

SAMAL 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 
CONT

EMPT 

(S

ea

t 

No

-

1) 

1

8

5 

46484

/2024 

17.05.

2024 

CONTC-

3826/2

024 

TAPAN 

SWAIN 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 
CONT

EMPT 

(S

ea

t 

No

-

5) 

1

8

6 

46485

/2024 

17.05.

2024 

BLAPL-

2303/2

024 

MR SAHOO 
C.O

. 

COUR

T 

NO. 

17 

Order Dtd. 2024-05-15 
 

(S

ea

t 

No

-

5) 

1

8

7 

46486

/2024 

17.05.

2024 

CRLMC-

1086/2

024 

S.P. 

SAHOO 

C.O

. 

COUR

T 

NO. 

17 

Order Dtd. 2024-05-16 

CRIM

INAL 

MISC 

(S

ea

t 

No

-



6) 

1

8

8 

46487

/2024 

17.05.

2024 

CONTC-

3829/2

024 

B K SWAIN 
C.O

. 

COUR

T 

NO. 

17 

Order Dtd. 2024-05-16 
CONT

EMPT 

(S

ea

t 

No

-

5) 

1

8

9 

46489

/2024 

17.05.

2024 

CONTC-

3858/2

024 

TAPAN 

SWAIN 

C.O

. 

COUR

T 

NO. 

17 

Order Dtd. 2024-05-16 
 

(S

ea

t 

No

-

5) 

1

9

0 

46490

/2024 

17.05.

2024 

BLAPL-

3378/2

024 

RN PANDA 
C.O

. 

COUR

T 

NO. 

17 

Order Dtd. 2024-05-15 
BAIL

-2 

(S

ea

t 

No

-

8) 

1

9

1 

46491

/2024 

17.05.

2024 

CONTC-

3977/2

024 

SUMANTA 

DAS 

C.O

. 

COUR

T 

NO. 

17 

Order Dtd. 2024-05-16 
 

(S

ea

t 

No

-

8) 

1

9

2 

46492

/2024 

17.05.

2024 

BLAPL-

3414/2

024 

BS SWAIN 
C.O

. 

COUR

T 

NO. 

17 

Order Dtd. 2024-05-15 
 

(S

ea

t 

No

-

8) 

1

9

3 

46493

/2024 

17.05.

2024 

WP(C)-

12096/

2024 

J.K. 

MOHANTY 

C.O

. 

COUR

T 

NO. 

17 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

47

) 

1

9

4 

46494

/2024 

17.05.

2024 

WP(C)-

11763/

2024 

R N BARIK 
C.O

. 

COUR

T 

NO. 

17 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

4) 

1

9

5 

46495

/2024 

17.05.

2024 

WP(C)-

12209/

2024 

S B 

BISWAL 

C.O

. 

COUR

T 

NO. 

17 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

18

) 

1

9

46497

/2024 

17.05.

2024 

WP(C)-

12230/
S. DASH 

C.O

. 

COUR

T 
Order Dtd. 2024-05-16 

WRIT 

BRAN

(S

ea



6 2024 NO. 

17 

CH-7 t 

No

-

18

) 

1

9

7 

46498

/2024 

17.05.

2024 

CRLMC-

1753/2

024 

P JENA  
C.O

. 

COUR

T 

NO. 

17 

Order Dtd. 2024-05-15 
 

(S

ea

t 

No

-

18

) 

1

9

8 

46499

/2024 

17.05.

2024 

BLAPL-

3411/2

024 

A SAHOO 
C.O

. 

COUR

T 

NO. 

17 

Order Dtd. 2024-05-14 
 

(S

ea

t 

No

-

18

) 

1

9

9 

46500

/2024 

17.05.

2024 

CRLMC-

1843/2

024 

S. DAS 
C.O

. 

COUR

T 

NO. 

17 

Order Dtd. 2024-05-15 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

7) 

2

0

0 

46501

/2024 

17.05.

2024 

CRLMC-

1837/2

024 

A.K. RAY 
C.O

. 

COUR

T 

NO. 

17 

Order Dtd. 2024-05-15 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

7) 

2

0

1 

46502

/2024 

17.05.

2024 

CRLMC-

1860/2

024 

J.P. KAR 
C.O

. 

COUR

T 

NO. 

17 

Order Dtd. 2024-05-15 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

7) 

2

0

2 

46503

/2024 

17.05.

2024 

CRLMC-

1813/2

024 

K.N. 

SAHOO 

C.O

. 

COUR

T 

NO. 

17 

Order Dtd. 2024-05-15 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

7) 

2

0

3 

46504

/2024 

17.05.

2024 

CRLMC-

697/20

24 

H.K. DAS 
C.O

. 

COUR

T 

NO. 

15 

Order Dtd. 2024-06-20 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

1) 

2

0

4 

46505

/2024 

17.05.

2024 

CRLMP-

743/20

24 

MRUTYUNJA

YA 

MOHANTY 

C.O

. 

COUR

T 

NO. 

15 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-4 

(S

ea

t 

No



-

37

) 

2

0

5 

46506

/2024 

17.05.

2024 

WP(C)-

14087/

2023 

DR.P 

CHULL 

C.O

. 

COUR

T 

NO. 

15 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

28

) 

2

0

6 

46507

/2024 

17.05.

2024 

CONTC-

3807/2

024 

S.P. 

BARIK 

C.O

. 

COUR

T 

NO. 

15 

Order Dtd. 2024-05-16 
 

(S

ea

t 

No

-

28

) 

2

0

7 

46508

/2024 

17.05.

2024 

WP(C)-

11879/

2024 

R C 

MISHRA 

C.O

. 

COUR

T 

NO. 

15 

Order Dtd. 2024-05-15 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

8) 

2

0

8 

46509

/2024 

17.05.

2024 

WP(C)-

3216/2

024 

G.C. JENA 
C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2024-05-06 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

4) 

2

0

9 

46510

/2024 

17.05.

2024 

LAA-

49/202

3 

M.K. 

PANDA 

C.O

. 

COUR

T 

NO. 

16 

Order Dtd. 2024-03-22 

FIRS

T 

APPE

AL 

(S

ea

t 

No

-

3) 

2
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Order Dtd. 2024-05-15 

CRIM

INAL 

MISC 

(S

ea

t 

No



-

7) 

4

7

5 

46805

/2024 

17.05.

2024 

CRLMC-

4973/2

023 

S K DASH 
C.O

. 

COUR

T 

NO. 

15 

Order Dtd. 2024-05-15 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

1) 

4

7

6 

46809

/2024 

17.05.

2024 

CRLMC-

110/20

24 

H P OJHA 
C.O

. 

COUR

T 

NO. 

15 

Order Dtd. 2024-05-15 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

2) 

4

7

7 

46812

/2024 

17.05.

2024 

CRLMC-

110/20

24 

H P OJHA 
C.O

. 

COUR

T 

NO. 

15 

Order Dtd. 2024-05-15 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

2) 

4

7

8 

46815

/2024 

17.05.

2024 

CRLMC-

1642/2

024 

S.K. 

BEHERA 

C.O

. 

COUR

T 

NO. 

15 

Order Dtd. 2024-05-15 
 

(S

ea

t 

No

-

2) 

4

7

9 

46820

/2024 

17.05.

2024 

BLAPL-

3893/2

024 

SJ 

MOHANTY 

C.O

. 

COUR

T 

NO. 

17 

Order Dtd. 2024-05-16 
BAIL

-1 

(S

ea

t 

No

-

5) 

4

8

0 

46822

/2024 

17.05.

2024 

WP(C)-

22869/

2016 

M.K. RATH 
C.O

. 

COUR

T 

NO. 

17 

Order Dtd. 2024-05-08 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

14

) 

4

8

1 

46826

/2024 

17.05.

2024 

CRLMC-

1218/2

024 

D.SAMAL 
C.O

. 

COUR

T 

NO. 

17 

Order Dtd. 2024-05-15 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

5) 

4

8

2 

46828

/2024 

17.05.

2024 

WP(C)-

32036/

2023 

A. 

MOHANTY 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-01-11 

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H-3) 

(S

ea

t 

No

-

11

8) 



4

8

3 

46829

/2024 

17.05.

2024 

ABLAPL

-

2195/2

024 

S.R.PATTA

NAIK 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-15 
 

(S

ea

t 

No

-

11

8) 

4

8

4 

46830

/2024 

17.05.

2024 

BLAPL-

2653/2

024 

S.MOHANTY 
C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 
 

(S

ea

t 

No

-

11

8) 

4

8

5 

46833

/2024 

17.05.

2024 

BLAPL-

2492/2

024 

S.C.SAMAN

TARAY 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-15 
 

(S

ea

t 

No

-

11

8) 

4

8

6 

46834

/2024 

17.05.

2024 

WP(C)-

32036/

2023 

P. BEHERA 
C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-01-11 

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H-3) 

(S

ea

t 

No

-

11

8) 

4

8

7 

46835

/2024 

17.05.

2024 

BLAPL-

2411/2

024 

J.N.MOHAN

TY 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 
 

(S

ea

t 

No

-

11

8) 

4

8

8 

46837

/2024 

17.05.

2024 

WP(C)-

11139/

2024 

R.K. 

NAYAK 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H-3) 

(S

ea

t 

No

-

12

2) 

4

8

9 

46838

/2024 

17.05.

2024 

BLAPL-

2654/2

024 

B.R.DALAI 
C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 
 

(S

ea

t 

No

-

12

2) 

4

9

46839

/2024 

17.05.

2024 

BLAPL-

2658/2

B.N.SHADA

NGI 

C.O

. 

COUR

T 
Order Dtd. 2024-05-16 

 

(S

ea



0 024 NO. 

7 

t 

No

-

12

2) 

4

9

1 

46840

/2024 

17.05.

2024 

BLAPL-

2672/2

024 

J.MOHAPAT

RA 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 
 

(S

ea

t 

No

-

12

2) 

4

9

2 

46841

/2024 

17.05.

2024 

WP(C)-

11886/

2024 

Y K 

SUNDARAY 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H-1) 

(S

ea

t 

No

-

10

6) 

4

9

3 

46842

/2024 

17.05.

2024 

BLAPL-

4707/2

024 

J.K.MOHAP

ATRA 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 
 

(S

ea

t 

No

-

10

6) 

4

9

4 

46843

/2024 

17.05.

2024 

BLAPL-

4751/2

024 

J.R.DAS 
C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 
 

(S

ea

t 

No

-

10

6) 

4

9

5 

46844

/2024 

17.05.

2024 

BLAPL-

4753/2

024 

J.R.DAS 
C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 
BAIL

-1 

(S

ea

t 

No

-

6) 

4

9

6 

46845

/2024 

17.05.

2024 

WP(C)-

12443/

2024 

M.K. PANI 
C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H-2) 

(S

ea

t 

No

-

11

2) 

4

9

7 

46847

/2024 

17.05.

2024 

WP(C)-

12443/

2024 

M. DAS 
C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH 

(DIV

ISIO

(S

ea

t 

No

-



N 

BENC

H-2) 

11

2) 

4

9

8 

46850

/2024 

17.05.

2024 

JCRLA-

17/202

1 

S. 

CHOUDHURY 

C.O

. 

COUR

T 

NO. 

5 

Order Dtd. 2024-10-21 

CRIM

INAL 

APPE

AL 

(S

ea

t 

No

-

9) 

4

9

9 

46851

/2024 

17.05.

2024 

CRLA-

1384/2

023 

S. 

MOHANTY 

C.O

. 

COUR

T 

NO. 

5 

Order Dtd. 2024-09-23 

CRIM

INAL 

APPE

AL 

(S

ea

t 

No

-

9) 

5

0

0 

46853

/2024 

17.05.

2024 

WP(C)-

12148/

2024 

PRADEEP 

KUMAR 

RATH 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-05-14 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

35

) 

5

0

1 

46854

/2024 

17.05.

2024 

CRLA-

1169/2

022 

P DAS 
C.O

. 

COUR

T 

NO. 

5 

Order Dtd. 2024-09-23 

CRIM

INAL 

APPE

AL 

(S

ea

t 

No

-

7) 

5

0

2 

46856

/2024 

17.05.

2024 

CRLA-

1264/2

023 

C R KAR 
C.O

. 

COUR

T 

NO. 

5 

Order Dtd. 2024-10-22 

CRIM

INAL 

APPE

AL 

(S

ea

t 

No

-

9) 

5

0

3 

46857

/2024 

17.05.

2024 

CRLA-

836/20

23 

P K 

MOHANTY 

C.O

. 

COUR

T 

NO. 

5 

Order Dtd. 2024-10-22 

CRIM

INAL 

APPE

AL 

(S

ea

t 

No

-

9) 

5

0

4 

46858

/2024 

17.05.

2024 

CRLA-

219/20

24 

KSHITISH 
C.O

. 

COUR

T 

NO. 

5 

Order Dtd. 2024-10-29 

CRIM

INAL 

APPE

AL 

(S

ea

t 

No

-

10

) 

5

0

5 

46859

/2024 

17.05.

2024 

WP(C)-

11961/

2024 

P.K. 

SWAIN 

C.O

. 

COUR

T 

NO. 

5 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-4 

(S

ea

t 

No

-

27



) 

5

0

6 

46861

/2024 

17.05.

2024 

WP(C)-

11850/

2024 

P.K. 

SWAIN 

C.O

. 

COUR

T 

NO. 

5 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

8) 

5

0

7 

46862

/2024 

17.05.

2024 

CRLA-

1176/2

023 

M R 

ROUTRAY 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-07-01 

CRIM

INAL 

APPE

AL 

(S

ea

t 

No

-

9) 

5

0

8 

46863

/2024 

17.05.

2024 

ABLAPL

-

4720/2

024 

PK MISHRA 
C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-05-16 
BAIL

-1 

(S

ea

t 

No

-

1) 

5

0

9 

46864

/2024 

17.05.

2024 

CRLA-

1066/2

023 

BIKASH 

CH.PARIJA 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-06-28 

CRIM

INAL 

APPE

AL 

(S

ea

t 

No

-

9) 

5

1

0 

46866

/2024 

17.05.

2024 

WP(C)-

11812/

2024 

P.K. 

SWAIN 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

8) 

5

1

1 

46867

/2024 

17.05.

2024 

WP(C)-

14616/

2021 

S P SAHOO 
C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 2024-07-26 

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H-1) 

(S

ea

t 

No

-

10

8) 

5

1

2 

46869

/2024 

17.05.

2024 

CRLA-

409/20

24 

SANJIB 

KUMAR 

BHANJADEO 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 

CRIM

INAL 

APPE

AL 

(S

ea

t 

No

-

10

) 

5

1

3 

46871

/2024 

17.05.

2024 

ABLAPL

-

9265/2

019 

S 

CHOUIDHUR

Y 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2021-08-09 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

3) 

5 46872 17.05. WP(C)- P.K. C.O COUR Order Dtd. 2024-05-16 WRIT (S



1

4 

/2024 2024 11809/

2024 

SWAIN . T 

NO. 

7 

BRAN

CH-2 

ea

t 

No

-

8) 

5

1

5 

46874

/2024 

17.05.

2024 

ABLAPL

-

3429/2

020 

J PRADHAN 
C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2022-03-04 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

9) 

5

1

6 

46875

/2024 

17.05.

2024 

WP(C)-

11614/

2024 

P.K. 

SWAIN 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

15

) 

5

1

7 

46877

/2024 

17.05.

2024 

WP(C)-

11647/

2024 

R.K. 

BISOI 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

15

) 

5

1

8 

46879

/2024 

17.05.

2024 

WP(C)-

11115/

2024 

A. 

MOHANTY 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

7) 

5

1

9 

46881

/2024 

17.05.

2024 

WP(C)-

12346/

2024 

G SUNDARA 
C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

42

) 

5

2

0 

46883

/2024 

17.05.

2024 

WP(C)-

10885/

2024 

B. MISHRA 
C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

48

) 

5

2

1 

46884

/2024 

17.05.

2024 

WP(C)-

12315/

2024 

G SUNDARA 
C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

42

) 

5 46886 17.05. WP(C)- A C.O COUR Order Dtd. 2024-05-16 WRIT (S



2

2 

/2024 2024 10819/

2024 

PATTNAIK . T 

NO. 

7 

BRAN

CH-7 

ea

t 

No

-

48

) 

5

2

3 

46888

/2024 

17.05.

2024 

WP(C)-

10564/

2024 

J. SAHOO 
C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

12

) 

5

2

4 

46890

/2024 

17.05.

2024 

WP(C)-

10082/

2024 

R.CH. 

ROUT 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-08-22 

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

32

) 

5

2

5 

46892

/2024 

17.05.

2024 

ABLAPL

-

3269/2

024 

JAGABANDH

U ROUT 

C.O

. 

COUR

T 

NO. 

2 

Order Dtd. 2024-04-15 
 

(S

ea

t 

No

-

32

) 

5

2

6 

46893

/2024 

17.05.

2024 

BLAPL-

5123/2

023 

B.MISHRA 
C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 9999-12-31 
BAIL

-1 

(S

ea

t 

No

-

4) 

5

2

7 

46894

/2024 

17.05.

2024 

WP(C)-

24139/

2023 

S MISHRA 
C.O

. 

COUR

T 

NO. 

22 

Order Dtd. 2024-07-31 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

11

) 

5

2

8 

46895

/2024 

17.05.

2024 

WP(C)-

12034/

2024 

J. PARIDA 
C.O

. 

COUR

T 

NO. 

22 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

47

) 

5

2

9 

46898

/2024 

17.05.

2024 

TRP(C)

-

73/202

4 

D. SAMAL 
C.O

. 

COUR

T 

NO. 

22 

Order Dtd. 2024-05-15 
M.J.

C. 

(S

ea

t 

No

-

6) 



5

3

0 

46899

/2024 

17.05.

2024 

ABLAPL

-

3928/2

024 

GYANA 

RANJAN 

PATRA 

C.O

. 

COUR

T 

NO. 

22 

Order Dtd. 2024-05-15 
BAIL

-2 

(S

ea

t 

No

-

11

) 

5

3

1 

46901

/2024 

17.05.

2024 

TRP(C)

-

89/202

4 

S.K. 

MISHRA 

C.O

. 

COUR

T 

NO. 

22 

Order Dtd. 2024-05-15 
M.J.

C. 

(S

ea

t 

No

-

6) 

5

3

2 

46902

/2024 

17.05.

2024 

WP(C)-

12309/

2024 

G SUNDARA 
C.O

. 

COUR

T 

NO. 

22 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

42

) 

5

3

3 

46903

/2024 

17.05.

2024 

TRP(C)

-

123/20

24 

J. DEHURY 
C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-07-03 
M.J.

C. 

(S

ea

t 

No

-

6) 

5

3

4 

46904

/2024 

17.05.

2024 

RSA-

564/20

23 

CHHABI 

RANA 

C.O

. 

DR 

(J) 
Order Dtd. 2024-05-16 

 

(S

ea

t 

No

-

6) 

5

3

5 

46905

/2024 

17.05.

2024 

TRP(C)

-

398/20

23 

H.S. DEO 
C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 2024-06-27 
M.J.

C. 

(S

ea

t 

No

-

6) 

5

3

6 

46907

/2024 

17.05.

2024 

RSA-

123/20

24 

R K 

MOHAPATRA 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-08-05 

SECO

ND 

APPE

AL 

(S

ea

t 

No

-

5) 

5

3

7 

46908

/2024 

17.05.

2024 

TRP(C)

-

63/202

4 

B.R. 

DALAI 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-06-26 
M.J.

C. 

(S

ea

t 

No

-

6) 

5

3

8 

46909

/2024 

17.05.

2024 

RSA-

122/20

24 

R K BARIK 
C.O

. 

COUR

T 

NO. 

Order Dtd. 2024-07-22 

SECO

ND 

APPE

(S

ea

t 



11 AL No

-

5) 

5

3

9 

46911

/2024 

17.05.

2024 

RSA-

77/202

4 

ABINASH 

SUNDARAY 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-08-05 

SECO

ND 

APPE

AL 

(S

ea

t 

No

-

4) 

5

4

0 

46912

/2024 

17.05.

2024 

WP(C)-

12353/

2016 

SN JENA 
C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-04-26 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

13

) 

5

4

1 

46913

/2024 

17.05.

2024 

TRP(C)

-

61/202

3 

S. BISWAL 
C.O

. 

COUR

T 

NO. 

9 

Order Dtd. 2024-07-10 
M.J.

C. 

(S

ea

t 

No

-

6) 

5

4

2 

46915

/2024 

17.05.

2024 

RSA-

77/202

4 

ABINASH 

SUNDARAY 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-08-05 

SECO

ND 

APPE

AL 

(S

ea

t 

No

-

4) 

5

4

3 

46916

/2024 

17.05.

2024 

WP(C)-

12353/

2016 

P.BEHERA 
C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-04-26 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

13

) 

5

4

4 

46917

/2024 

17.05.

2024 

WP(C)-

12565/

2024 

S.K. 

BEHERA 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

9) 

5

4

5 

46919

/2024 

17.05.

2024 

TRP(C)

-

115/20

24 

P.K. 

MOHANTY 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-07-03 
M.J.

C. 

(S

ea

t 

No

-

6) 

5

4

6 

46920

/2024 

17.05.

2024 

CRLMC-

2960/2

022 

S.R. 

PATTANAIK 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2023-04-12 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

6) 



5

4

7 

46922

/2024 

17.05.

2024 

BLAPL-

13138/

2023 

J. 

PARDHAN 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-05-15 
BAIL

-1 

(S

ea

t 

No

-

4) 

5

4

8 

46923

/2024 

17.05.

2024 

RSA-

338/20

16 

B SWAIN 
C.O

. 

COUR

T 

NO. 

22 

Order Dtd. 2024-06-18 

SECO

ND 

APPE

AL 

(S

ea

t 

No

-

1) 

5

4

9 

46924

/2024 

17.05.

2024 

RSA-

338/20

16 

B SWAIN 
C.O

. 

COUR

T 

NO. 

22 

Order Dtd. 2024-06-18 

SECO

ND 

APPE

AL 

(S

ea

t 

No

-

1) 

5

5

0 

46925

/2024 

17.05.

2024 

BLAPL-

14035/

2023 

J.P. KAR 
C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-06-24 
BAIL

-2 

(S

ea

t 

No

-

12

) 

5

5

1 

46927

/2024 

17.05.

2024 

BLAPL-

10261/

2023 

D. SAMAL 
C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-05-15 
BAIL

-1 

(S

ea

t 

No

-

6) 

5

5

2 

46928

/2024 

17.05.

2024 

TRP(C)

-

113/20

24 

AMLAN 

SHAKTI 

PAUL 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-07-04 
M.J.

C. 

(S

ea

t 

No

-

6) 

5

5

3 

46929

/2024 

17.05.

2024 

BLAPL-

6886/2

023 

L. ACHARI 
C.O

. 

COUR

T 

NO. 

17 

Order Dtd. 2024-07-01 
BAIL

-2 

(S

ea

t 

No

-

7) 

5

5

4 

46930

/2024 

17.05.

2024 

TRP(C)

-

104/20

24 

G 

JAYASINGH 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-07-04 
M.J.

C. 

(S

ea

t 

No

-

6) 

5

5

5 

46932

/2024 

17.05.

2024 

BLAPL-

8127/2

023 

T.K. 

MISHRA 

C.O

. 

COUR

T 

NO. 

17 

Order Dtd. 2024-07-01 
BAIL

-1 

(S

ea

t 

No



-

6) 

5

5

6 

46934

/2024 

17.05.

2024 

TRP(C)

-

133/20

24 

SARADA 

NAYAK 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-07-04 
M.J.

C. 

(S

ea

t 

No

-

6) 

5

5

7 

46935

/2024 

17.05.

2024 

BLAPL-

9510/2

023 

T.K. 

MISHRA 

C.O

. 

COUR

T 

NO. 

17 

Order Dtd. 2024-07-01 
BAIL

-1 

(S

ea

t 

No

-

4) 

5

5

8 

46937

/2024 

17.05.

2024 

BLAPL-

563/20

24 

AK ROUT 
C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 2024-05-15 
 

(S

ea

t 

No

-

4) 

5

5

9 

46938

/2024 

17.05.

2024 

TRP(C)

-

266/20

23 

A K 

MOHANTY 

C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 2024-05-16 
M.J.

C. 

(S

ea

t 

No

-

6) 

5

6

0 

46940

/2024 

17.05.

2024 

WP(C)-

12144/

2024 

G. ROUT 
C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-07-04 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

35

) 

5

6

1 

46941

/2024 

17.05.

2024 

WP(C)-

10248/

2024 

ANSHURAM 

MISHRA 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

5) 

5

6

2 

46943

/2024 

17.05.

2024 

WP(C)-

12094/

2024 

BISWAJIT 

SAHOO 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-05-15 

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

47

) 

5

6

3 

46944

/2024 

17.05.

2024 

WP(C)-

12051/

2024 

A.K. JATI 
C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-06-18 

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

47

) 



5

6

4 

46946

/2024 

17.05.

2024 

RSA-

366/20

16 

A C 

MOHAPATRA 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-05-14 

SECO

ND 

APPE

AL 

(S

ea

t 

No

-

1) 

5

6

5 

46947

/2024 

17.05.

2024 

WP(C)-

12404/

2024 

S. NAYAK 
C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-07-15 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

30

) 

5

6

6 

46949

/2024 

17.05.

2024 

RSA-

366/20

16 

M R BARIK 
C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-05-14 

SECO

ND 

APPE

AL 

(S

ea

t 

No

-

1) 

5

6

7 

46951

/2024 

17.05.

2024 

WP(C)-

12300/

2024 

B.K. 

MISHRA 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 2024-07-09 

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

18

) 

5

6

8 

46953

/2024 

17.05.

2024 

TRP(C)

-

131/20

24 

M NAYAK 
C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-05-16 
M.J.

C. 

(S

ea

t 

No

-

6) 

5

6

9 

46954

/2024 

17.05.

2024 

WA-

1829/2

022 

D NAYAK 
C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-05-16 

WRIT 

APPE

AL 

(S

ea

t 

No

-

6) 

5

7

0 

46955

/2024 

17.05.

2024 

WP(C)-

12561/

2024 

S.K. 

BEHERA 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

9) 

5

7

1 

46957

/2024 

17.05.

2024 

WP(C)-

9209/2

024 

TK NAYAK 
C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H-1) 

(S

ea

t 

No

-

10

2) 

5 46958 17.05. RSA- LAXMIDHAR C.O COUR Order Dtd. 2024-07-29 SECO (S



7

2 

/2024 2024 152/20

23 

MOHANTY . T 

NO. 

7 

ND 

APPE

AL 

ea

t 

No

-

5) 

5

7

3 

46960

/2024 

17.05.

2024 

WP(C)-

12093/

2024 

BK PATI 
C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H-1) 

(S

ea

t 

No

-

10

8) 

5

7

4 

46961

/2024 

17.05.

2024 

RSA-

104/20

24 

M R BARIK 
C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-05-15 

SECO

ND 

APPE

AL 

(S

ea

t 

No

-

5) 

5

7

5 

46962

/2024 

17.05.

2024 

CONTC-

10371/

2023 

R K 

MANGARAJ 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-05-16 
CONT

EMPT 

(S

ea

t 

No

-

1) 

5

7

6 

46964

/2024 

17.05.

2024 

WP(C)-

9732/2

024 

H K 

MALLICK 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-05-15 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

34

) 

5

7

7 

46966

/2024 

17.05.

2024 

WP(C)-

18457/

2014 

M/S.AJAYA 

KU.PRADHA

N 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-05-08 
 

(S

ea

t 

No

-

34

) 

5

7

8 

46967

/2024 

17.05.

2024 

WP(C)-

12098/

2024 

DD 

MOHANTY 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 2024-05-15 

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H-1) 

(S

ea

t 

No

-

10

8) 

5

7

9 

46969

/2024 

17.05.

2024 

CRLA-

1283/2

023 

J.R. DAS 
C.O

. 

COUR

T 

NO. 

5 

Order Dtd. 2024-10-28 

CRIM

INAL 

APPE

AL 

(S

ea

t 

No

-

9) 



5

8

0 

46970

/2024 

17.05.

2024 

WP(C)-

5619/2

017 

P K 

MISHRA 

C.O

. 

COUR

T 

NO. 

5 

Order Dtd. 2024-05-14 

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

32

) 

5

8

1 

46971

/2024 

17.05.

2024 

WP(C)-

11779/

2024 

A.MOHANTY 
C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2024-05-15 

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H-1) 

(S

ea

t 

No

-

10

5) 

5

8

2 

46973

/2024 

17.05.

2024 

CRLA-

421/20

24 

K.K. NATH 
C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-10-21 

CRIM

INAL 

APPE

AL 

(S

ea

t 

No

-

10

) 

5

8

3 

46975

/2024 

17.05.

2024 

WP(C)-

11176/

2024 

BK MISHRA 
C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-15 

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H-3) 

(S

ea

t 

No

-

12

2) 

5

8

4 

46976

/2024 

17.05.

2024 

WP(C)-

12550/

2024 

BIKRAM 

SAMAL 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

9) 

5

8

5 

46979

/2024 

17.05.

2024 

CRLA-

273/20

24 

P.K. 

MOHANTY 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 

CRIM

INAL 

APPE

AL 

(S

ea

t 

No

-

10

) 

5

8

6 

46980

/2024 

17.05.

2024 

WP(C)-

10917/

2024 

SR 

PATTANAYA

K 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-15 

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H-3) 

(S

ea

t 

No

-

12

0) 

5

8

46981

/2024 

17.05.

2024 

WP(C)-

12151/
N K ROUT 

C.O

. 

COUR

T 
Order Dtd. 2024-05-16 

WRIT 

BRAN

(S

ea



7 2024 NO. 

7 

CH-6 t 

No

-

35

) 

5

8

8 

46983

/2024 

17.05.

2024 

CRLA-

153/20

24 

A. 

MOHANTY 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 

CRIM

INAL 

APPE

AL 

(S

ea

t 

No

-

10

) 

5

8

9 

46984

/2024 

17.05.

2024 

WP(C)-

12377/

2024 

PRATAP 

KU. BARIK 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

42

) 

5

9

0 

46985

/2024 

17.05.

2024 

WP(C)-

12211/

2024 

P K 

MISHRA 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

18

) 

5

9

1 

46986

/2024 

17.05.

2024 

WP(C)-

11776/

2024 

SAROJ KU. 

PARIDA 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-14 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

4) 

5

9

2 

46987

/2024 

17.05.

2024 

WP(C)-

12587/

2024 

D BISWAL 
C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

9) 

5

9

3 

46988

/2024 

17.05.

2024 

WP(C)-

12375/

2024 

PRATAP 

KU. BARIK 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

42

) 

5

9

4 

46989

/2024 

17.05.

2024 

WP(C)-

9879/2

024 

D P PANI 
C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-15 

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H-1) 

(S

ea

t 

No

-

10

8) 



5

9

5 

46990

/2024 

17.05.

2024 

WP(C)-

12378/

2024 

PRATAP 

KU. BARIK 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

42

) 

5

9

6 

46991

/2024 

17.05.

2024 

WP(C)-

12383/

2024 

PRATAP 

KU. BARIK 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

42

) 

5

9

7 

46992

/2024 

17.05.

2024 

WP(C)-

12384/

2024 

PRATAP 

KU. BARIK 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

42

) 

5

9

8 

46993

/2024 

17.05.

2024 

WP(C)-

12385/

2024 

PRATAP 

KU. BARIK 

C.O

. 

COUR

T 

NO. 

7 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

42

) 

5

9

9 

46994

/2024 

17.05.

2024 

CONTC-

3712/2

024 

B. BEHERA 
C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 2024-07-25 
 

(S

ea

t 

No

-

42

) 

6

0

0 

46995

/2024 

17.05.

2024 

CRLA-

98/201

8 

S. 

CHOUDHURY 

C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-09-09 

CRIM

INAL 

APPE

AL 

(S

ea

t 

No

-

5) 

6

0

1 

46996

/2024 

17.05.

2024 

WP(C)-

12387/

2024 

PRATAP 

KU. BARIK 

C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

42

) 

6

0

2 

46997

/2024 

17.05.

2024 

CRLREV

-

130/20

24 

J. P. KAR 
C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-05-16 

CRIM

INAL 

REVI

SION 

(S

ea

t 

No

-



4) 

6

0

3 

46998

/2024 

17.05.

2024 

WP(C)-

10115/

2024 

M K NAYAK 
C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

36

) 

6

0

4 

46999

/2024 

17.05.

2024 

WP(C)-

12386/

2024 

PRATAP 

KU. BARIK 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

42

) 

6

0

5 

47000

/2024 

17.05.

2024 

ABLAPL

-

15832/

2021 

G. R. 

PATRA 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-05-16 
BAIL

-1 

(S

ea

t 

No

-

5) 

6

0

6 

47001

/2024 

17.05.

2024 

ABLAPL

-

4701/2

024 

GR DHAL 
C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-05-14 
 

(S

ea

t 

No

-

5) 

6

0

7 

47002

/2024 

17.05.

2024 

WP(C)-

12388/

2024 

PRATAP 

KU. BARIK 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

42

) 

6

0

8 

47003

/2024 

17.05.

2024 

WP(C)-

11782/

2024 

LAXMIDHAR 

SAHOO 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-05-14 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

4) 

6

0

9 

47004

/2024 

17.05.

2024 

WP(C)-

11029/

2024 

R. K. 

NAYAK 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-05-15 

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H-3) 

(S

ea

t 

No

-

12

1) 

6

1

0 

47005

/2024 

17.05.

2024 

WP(C)-

12390/

2024 

PRATAP 

KU. BARIK 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-



42

) 

6

1

1 

47006

/2024 

17.05.

2024 

WP(C)-

15176/

2023 

D. K. 

DEHURY 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H-2) 

(S

ea

t 

No

-

10

9) 

6

1

2 

47007

/2024 

17.05.

2024 

WP(C)-

12389/

2024 

PRATAP 

KU. BARIK 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

42

) 

6

1

3 

47008

/2024 

17.05.

2024 

WP(C)-

15176/

2023 

B. K. 

MOHANTY 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H-2) 

(S

ea

t 

No

-

10

9) 

6

1

4 

47009

/2024 

17.05.

2024 

WP(C)-

12223/

2024 

SURENDRA 

KUMAR 

GARTIA 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-05-15 

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

18

) 

6

1

5 

47010

/2024 

17.05.

2024 

WP(C)-

12207/

2024 

B P TANGA 
C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-05-15 

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

18

) 

6

1

6 

47011

/2024 

17.05.

2024 

CRLA-

451/20

21 

P. K. 

MOHANTY 

C.O

. 

COUR

T 

NO. 

5 

Order Dtd. 2024-10-21 

CRIM

INAL 

APPE

AL 

(S

ea

t 

No

-

5) 

6

1

7 

47012

/2024 

17.05.

2024 

WP(C)-

12258/

2024 

SURENDRA 

KUMAR 

GARTIA 

C.O

. 

COUR

T 

NO. 

5 

Order Dtd. 2024-05-15 

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

18

) 

6 47013 17.05. BLAPL- MK C.O COUR Order Dtd. 2024-05-16 
 

(S



1

8 

/2024 2024 2403/2

024 

MOHANTY . T 

NO. 

5 

ea

t 

No

-

18

) 

6

1

9 

47014

/2024 

17.05.

2024 

CRLA-

467/20

21 

M. NAYAK 
C.O

. 

COUR

T 

NO. 

5 

Order Dtd. 2024-10-21 

CRIM

INAL 

APPE

AL 

(S

ea

t 

No

-

5) 

6

2

0 

47015

/2024 

17.05.

2024 

WP(C)-

12227/

2024 

SURENDRA 

KUMAR 

GARTIA 

C.O

. 

COUR

T 

NO. 

5 

Order Dtd. 2024-05-15 

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

18

) 

6

2

1 

47016

/2024 

17.05.

2024 

WP(C)-

12382/

2024 

PRATAP 

KU. BARIK 

C.O

. 

COUR

T 

NO. 

5 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

42

) 

6

2

2 

47017

/2024 

17.05.

2024 

WP(C)-

12391/

2024 

PRATAP 

KU. BARIK 

C.O

. 

COUR

T 

NO. 

5 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

42

) 

6

2

3 

47018

/2024 

17.05.

2024 

WP(C)-

12469/

2024 

MANGUL 

NAIK 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

30

) 

6

2

4 

47019

/2024 

17.05.

2024 

WP(C)-

12352/

2024 

G SUNDARA 
C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

42

) 

6

2

5 

47020

/2024 

17.05.

2024 

WP(C)-

12528/

2024 

GANESH 

CH. JENA 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

9) 



6

2

6 

47021

/2024 

17.05.

2024 

WP(C)-

12380/

2024 

PRATAP 

KU. BARIK 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-05-16 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

42

) 

6

2

7 

47022

/2024 

17.05.

2024 

WP(C)-

11893/

2024 

A DAS 
C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 2024-05-14 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

8) 

6

2

8 

47023

/2024 

17.05.

2024 

WP(C)-

5801/2

024 

R. C. 

MUDULI 

C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-07-01 

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

32

) 

6

2

9 

47025

/2024 

17.05.

2024 

BLAPL-

2515/2

024 

S BARIK 
C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-05-15 
BAIL

-2 

(S

ea

t 

No

-

8) 

6

3

0 

47026

/2024 

17.05.

2024 

BLAPL-

2421/2

024 

J PRADHAN 
C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-05-15 
 

(S

ea

t 

No

-

8) 

6

3

1 

47027

/2024 

17.05.

2024 

BLAPL-

2483/2

024 

MR SAHOO 
C.O

. 

COUR

T 

NO. 

10 

Order Dtd. 2024-05-15 
 

(S

ea

t 

No

-

8) 

6

3

2 

46488

/2024 

17.05.

2024 

CONTC-

3574/2

024 

HIMANSHU 

BHUSAN 

DASH 

GEN

ERA

L 
 

Order Dtd. 2024-05-15 
 

(S

ea

t 

No

-

8) 

6

3

3 

46496

/2024 

17.05.

2024 

CONTC-

3642/2

024 

HIMANSHU 

BHUSAN 

DASH 

GEN

ERA

L 
 

Order Dtd. 2024-05-15 
 

(S

ea

t 

No

-

8) 

6

3

4 

46630

/2024 

17.05.

2024 

ABLAPL

-

3885/2

KHUSBU 

PANIGRAHI 

GEN

ERA

L 
 

Order Dtd. 2024-05-15 
BAIL

-2 

(S

ea

t 



024 No

-

9) 

6

3

5 

46632

/2024 

17.05.

2024 

ABLAPL

-

4754/2

024 

BHAGABAN 

SARANGI 

GEN

ERA

L 
 

Order Dtd. 2024-05-15 
BAIL

-1 

(S

ea

t 

No

-

1) 

6

3

6 

46634

/2024 

17.05.

2024 

ABLAPL

-

4834/2

024 

KISHORE 

CHANDRA 

KAR 

GEN

ERA

L 
 

Order Dtd. 2024-05-16 
 

(S

ea

t 

No

-

1) 

6

3

7 

46700

/2024 

17.05.

2024 

BLAPL-

966/20

22 

SURYAKANT

A 

DASMOHAPA

TRA 

GEN

ERA

L 
 

Order Dtd. 2024-04-24 
BAIL

-1 

(S

ea

t 

No

-

5) 

6

3

8 

46717

/2024 

17.05.

2024 

ARBA-

22/200

8 

MR.JATIND

RA 

K.MOHAPAT

RA 

GEN

ERA

L 
 

Order Dtd. 2022-04-05 
M.J.

C. 

(S

ea

t 

No

-

1) 

6

3

9 

46724

/2024 

17.05.

2024 

WPC(OA

C)-

4867/2

016 

SANJAY 

KUMAR 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2023-11-03 

OA 

Bran

ch 

(S

ea

t 

No

-

1) 

6

4

0 

46733

/2024 

17.05.

2024 

WPC(OA

)-

1650/2

006 

SANJAY 

KUMAR 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2023-07-12 

OA 

Bran

ch 

(S

ea

t 

No

-

1) 

6

4

1 

46744

/2024 

17.05.

2024 

WPC(OA

C)-

2875/2

018 

SANJAY 

KUMAR 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2022-09-12 

OA 

Bran

ch 

(S

ea

t 

No

-

1) 

6

4

2 

46751

/2024 

17.05.

2024 

WPC(OA

)-

1793/2

016 

SANJAY 

KUMAR 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2022-08-16 

OA 

Bran

ch 

(S

ea

t 

No

-

1) 

6

4

46772

/2024 

17.05.

2024 

WPC(OA

C)-

SANJAY 

KUMAR 

GEN

ERA  
Order Dtd. 2024-04-25 

OA 

Bran

(S

ea



3 3057/2

017 

BEHERA L ch t 

No

-

1) 

6

4

4 

46776

/2024 

17.05.

2024 

WP(C)-

11818/

2011 

PURUSOTTA

M 

SRICHANDA 

GEN

ERA

L 
 

Order Dtd. 2011-07-29 
 

(S

ea

t 

No

-

1) 

6

4

5 

46778

/2024 

17.05.

2024 

WPC(OA

C)-

1456/2

012 

SANJAY 

KUMAR 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2022-03-16 

OA 

Bran

ch 

(S

ea

t 

No

-

1) 

6

4

6 

46781

/2024 

17.05.

2024 

WPC(OA

C)-

4718/2

016 

SANJAY 

KUMAR 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2022-03-17 

OA 

Bran

ch 

(S

ea

t 

No

-

1) 

6

4

7 

46783

/2024 

17.05.

2024 

WPC(OA

PPC)-

70/201

8 

SANJAY 

KUMAR 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2021-09-09 

OA 

Bran

ch 

(S

ea

t 

No

-

1) 

6

4

8 

46785

/2024 

17.05.

2024 

WP(C)-

2448/2

011 

BASANTA 

KU.SINGHA 

GEN

ERA

L 
 

Entire Brief 
 

(S

ea

t 

No

-

1) 

6

4

9 

46793

/2024 

17.05.

2024 

CONTC-

7759/2

023 

SANDHYARA

NI PANI 

GEN

ERA

L 
 

Order Dtd. 2024-05-03 
CONT

EMPT 

(S

ea

t 

No

-

1) 

6

5

0 

46802

/2024 

17.05.

2024 

WP(C)-

11818/

2011 

PURUSOTTA

M 

SRICHANDA 

GEN

ERA

L 
 

Order Dtd. 2011-07-29 
 

(S

ea

t 

No

-

1) 

6

5

1 

46804

/2024 

17.05.

2024 

BLAPL-

343/20

24 

UMA 

SHANKAR 

PATEL 

GEN

ERA

L 
 

Order Dtd. 2024-05-15 
BAIL

-1 

(S

ea

t 

No

-

6) 

6 46806 17.05. WPC(OA SANJAY GEN
 

Order Dtd. 2024-04-03 OA (S



5

2 

/2024 2024 )-

1468/2

017 

KUMAR 

BEHERA 

ERA

L 

Bran

ch 

ea

t 

No

-

1) 

6

5

3 

46807

/2024 

17.05.

2024 

BLAPL-

1119/2

024 

KUMAR 

KASHYAP 

GEN

ERA

L 
 

Order Dtd. 2024-03-01 
 

(S

ea

t 

No

-

1) 

6

5

4 

46810

/2024 

17.05.

2024 

WPC(OA

)-

1171/2

017 

SANJAY 

KUMAR 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2024-03-12 

OA 

Bran

ch 

(S

ea

t 

No

-

1) 

6

5

5 

46813

/2024 

17.05.

2024 

WPC(OA

)-

1468/2

017 

SANJAY 

KUMAR 

BEHERA 

GEN

ERA

L 
 

Judgement Dtd. 2024-04-

03 

OA 

Bran

ch 

(S

ea

t 

No

-

1) 

6

5

6 

46824

/2024 

17.05.

2024 

MACA-

189/20

19 

DILIP 

KUMAR 

PATRA 

GEN

ERA

L 
 

Order Dtd. 2024-03-17 

MISC

. 

APPE

AL 

SEC. 

(S

ea

t 

No

-

1) 

6

5

7 

46831

/2024 

17.05.

2024 

CONTC-

3965/2

023 

SANDHYARA

NI PANI 

GEN

ERA

L 
 

Order Dtd. 2024-05-17 
CONT

EMPT 

(S

ea

t 

No

-

2) 

6

5

8 

46836

/2024 

17.05.

2024 

WPC(OA

C)-

1326/2

018 

SANJAY 

KUMAR 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2022-10-21 

OA 

Bran

ch 

(S

ea

t 

No

-

1) 

6

5

9 

46849

/2024 

17.05.

2024 

ABLAPL

-

4887/2

024 

TANMAYA 

KUMAR 

MOHANTY 

GEN

ERA

L 
 

Order Dtd. 2024-05-17 
BAIL

-1 

(S

ea

t 

No

-

2) 

6

6

0 

46950

/2024 

17.05.

2024 

BLAPL-

3100/2

024 

SWATIREKH

A JENA 

GEN

ERA

L 
 

Order Dtd. 2024-05-17 
 

(S

ea

t 

No

-

2) 



6

6

1 

46974

/2024 

17.05.

2024 

WP(C)-

2221/2

024 

SANJAY 

KUMAR 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2024-02-05 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

16

) 

6

6

2 

46982

/2024 

17.05.

2024 

WP(C)-

21533/

2023 

SANJAY 

KUMAR 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2024-04-29 

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

10

) 

6

6

3 

46323

/2024 

17.05.

2024 

OJC-

11548/

1996 

M K PANI 

GEN

ERA

L 
 

Order Dtd. 1997-10-28 
 

(S

ea

t 

No

-

10

) 

6

6

4 

46325

/2024 

17.05.

2024 

WP(C)-

30871/

2022 

P K 

MISHRA 

GEN

ERA

L 
 

Order Dtd. 2024-03-13 

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H-1) 

(S

ea

t 

No

-

10

4) 

6

6

5 

46328

/2024 

17.05.

2024 

CMAPL-

99/202

4 

P K 

MISHRA 

GEN

ERA

L 
 

Order Dtd. 2024-05-03 
 

(S

ea

t 

No

-

10

4) 

6

6

6 

46333

/2024 

17.05.

2024 

WP(C)-

7220/2

007 

M K PANI 

GEN

ERA

L 
 

Order Dtd. 2011-11-16 
 

(S

ea

t 

No

-

10

4) 

6

6

7 

46578

/2024 

17.05.

2024 

ABLAPL

-

4743/2

024 

PRAMOD 

KUMAR 

ROUT 

GEN

ERA

L 
 

Order Dtd. 2024-06-27 
 

(S

ea

t 

No

-

10

4) 

6

6

8 

46766

/2024 

17.05.

2024 

CRLMC-

2097/2

023 

NIRANJAN 

SAHOO 

GEN

ERA

L 
 

Order Dtd. 2024-05-09 

CRIM

INAL 

MISC 

(S

ea

t 



No

-

5) 

6

6

9 

46767

/2024 

17.05.

2024 

WP(C)-

10087/

2021 

A DAS 

GEN

ERA

L 
 

Order Dtd. 2024-04-09 

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H-2) 

(S

ea

t 

No

-

11

0) 

6

7

0 

46787

/2024 

17.05.

2024 

WP(C)-

19956/

2023 

KN SAHOO 

GEN

ERA

L 
 

Order Dtd. 5000-01-01 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

14

) 

6

7

1 

46788

/2024 

17.05.

2024 

WP(C)-

1715/2

018 

J SAHOO 

GEN

ERA

L 
 

Order Dtd. 5000-01-01 

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H) 

(S

ea

t 

No

-

11

3) 

6

7

2 

46790

/2024 

17.05.

2024 

WP(C)-

4550/2

009 

A SAHOO 

GEN

ERA

L 
 

Order Dtd. 2019-02-04 
 

(S

ea

t 

No

-

11

3) 

6

7

3 

46792

/2024 

17.05.

2024 

WP(C)-

613/20

07 

A MOHANTY 

GEN

ERA

L 
 

Order Dtd. 2018-01-

11Petition,Annexure,  

(S

ea

t 

No

-

11

3) 

6

7

4 

46795

/2024 

17.05.

2024 

WP(C)-

34461/

2020 

B ADHYA 

GEN

ERA

L 
 

Order Dtd. 5000-01-01 

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

48

) 

6

7

5 

46797

/2024 

17.05.

2024 

WP(C)-

910/20

21 

B ADHYA 

GEN

ERA

L 
 

Order Dtd. 5000-01-01 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

1) 



6

7

6 

46799

/2024 

17.05.

2024 

WP(C)-

8720/2

006 

JP 
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